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ORDER
Shri R Sankaranarayanan, counsel for petitioner present and filed a copy of the
order passed by the 1 Additional District Judge (PCR), Thiruchirapalli, in
Original Suit No0.36/2010 showing a compromise decree. For making the
respondents to be present, counsel for petitioner is directed to send a private
notice to the respondents and file proof of the same by way of an affidavit by

the next date of hearing. Put up on 06.01.2017 at 10.30 A.M.
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